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w[hem shail be Special Bench ni wu Kolkum on J! l 2mg 3; ll 20m and Lhersafler

ewry Thursday and l ndn)‘ m allxnd \he mnnm listed before Shli Jinan K K Mcmbcr (Judicial).
The Special Bench shaU comprise of:

necml Bench al NCLT Knlkma
Shn Mndan BhalxchxudmGown, MembcrUudicial)

Sliri Madam Bhaixchandra nusaii, Vlcmhcr (Judicial) shall lim mks up ihc matters nflhe
Spatial Bench and Ilicn attend We mailer: ofihcir own Single Bench.

Thu ('nnsululion Df Bench is as per sulion 410(3):?flhe minim-lies Act. 2013

This is in modification chrder ofcven number dalcd 22.61018.

This Special bench shnll sit iii N ‘ l' Kolkaia on eye!) Thllreda) and I'rida), nll I'urlhcr
orders

This issues wlih the nppnn nl ni‘i-lon'hl: President.NFLT
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